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INTRODUCTION

I, the Chairman, Estimates Committee halving been autho* 

rised by the Committee to submit the following report on their be­

half, present this Eleventh Report on the Revision of the Form 

and Contents o f the Demands for Grants.

The Repoit was considered and adopted by the Committee 

on the 22nd November, 1962-

H. C. Dasappa,

NcwDdhi-l, Chairman,
Estimates Committee .

22ra<f November^ 1962 
Agrahqyana I, 1884(Scka)

(V)



R E P O R T

The Ministry of Finance vide their Note to the Estimates. Committee

dated.the 25til October and 14th November, 1962 (Appendices I and II)

have proposed certain dianges in the existing form and contents of the

Demands for Grants presented to Parliament. Hiey have sought Ae 

approval of the Committee on Estimates to these proposals which are sum­

marized below: —

(i) Parts I and II of the Demands may .continue wiAioutany change; •

(ii) Parts III and IV of the Demands for Grants may be eliminated;

(iii) A new schedule of the provision included for the plan distri> 

buted.by sub>head of accounts and, wherever available, by other details 

may be added to each Demaud: ■

(iv) A second supporting schedule giving the total number of staff 

and the provi^on included therefor, both for the current and the Budget 

year, may also be added;

(v) The details of major works in support of tJie provision included 

for woiics expenditure may continue to be given as at present; and

(vi) Important variations.in the estimates may continue to be ex­

plained.in the Notes on the Demands for Grants as well as in the Explana­

tory Momorandum, as at present. In addition, liie«e would edso give broad 

detailis of important itysms of noi>>Plan expenditure included .in each-Demand.

2. • In their note dated the 14th [November, 1962 (Appendix II) the Miais- 

.try of Finance have stated as follows:

**Even after the proposed elimination of Part III from .the rDeraands 

for Grants, this pra^ctice will continue to be followed, since these details 

would be required by the authorities controlling the Greuits as well as by 

-Audit. If.the Estimates'Committee so desires, sufficient number of copies



of these separate volumes will be supplied to the Parliament Library for 

tlie use of Members of Parliament. This will, however, be possible only iYi 

the month of March-, when the volumes would be printed for distribution 

amongst the various Ministries. Departments, etc.’

3, It may berecalled that the Estimates Committee (1950-51) had in

their very first Report on the Ministry of Industry and Supply made some 

observations relating to tfie foim oi the Budget Estimates. The Committee 

had^inter aMa recommended as followsL —

“ We, therefore, recommend that a Committee consisting of the Bud­

get Officer of the Govemmoit of India^ a representative of the Comptroller 

and Auditor General of India and a Member of tlie Estimates Committee may 

be constitutBd to examine die whole matter thorou^ly and to report to the 

Estimates Committee on die improvements that .can be made in die existing 

system;”

A Sub»Committee under the chairmanship of Shri ^^ahavir Tyagi, 

then a Member of the Estimates Committee, Shri M: V. ' Rangachari, then 

Joint Secretary in the Ministry of Finance and the late Shri B.M. Sen Oupta, 

then Accountant General, Central Revenues, as Members, was appointed 

' by* Government to consider the changes in the form of Budget Estimates.,

The conclusions of die Sub-Committee headed by Shri Mahavir 

Tyagi, are given in Appendix III. Tlie Tyagi Committee had recommended 

inter cHia as follows;.

“ The grants should, however, be reairanged in suitable sections 

one for each Ministry and a covering statement should be given in each Sec­

tion showing the total expenditure coming under itib control. The details 

now given in a separate publication should be included as a separate sec> 

tion of the relevant demand.as was die practice before 1939^40<iI

4. So far as die present form of Demands for 'Grants is concerned, it  

consists of four parts.

Part I gives the name of the Service and the amount in words of the



provision made.in theDemeud both for voted and charged items,.separatelyr.

Part n  gives the distribation bf snb-heads ander which the total 

amount.ineluded in the Demand will be accoanted for. ^

Part III while repeating the distribution of the provision indicated 

in Part II gives the following details:

(i) The circle of account in K^ îch the expenditure is adjustable; •

(ii)' Further break-up of the provision under each sul>*head into pri­
mary units and other details; -^d

(iii)' Distribution of the provision by Plan and Non-Plan items.

Part.IV gives the:circle-wise distribution of the recoveries adjust- 

ediin.'the accounts, in reduction of expenditure. 11}e total amount of such 

recoveries.is also given as a footnote under Part II.

'5. As far as item (i) of Part IILrelating. to the* circle-wise expenditure 

.is concecned,.li^i«i^Jro«,th9t lh« ihfonnation is primarily meant for depart­

mental \ra&erthan parliamentary, uae^. but .the .information .given under'the 

.lattertwo heads-^items-(ii) and (iii) of Part III] i s  of interest and use to 

the Members. !

As regards the proposed revision of Part IV» this would not .detract 

from the value of the.Demand papers^as. l^iff >information .is already lineluded 

at the end of Part II. !

'The'Committee.note:that attempts have been made of late to con­

dense.and simplify papers pertaining to financial and accounts matters. 

Fbr'^xan^le, the Appropriation Accounts have been reduced to 525 pages 

c» compared.to 1200 pages for the earlier year by presenting them under 

group-^eads .instead of sub-heads.’V.. -

I '-T
In Britain also.the size of the 0 .vil Estimates had been reduced i .  

1962*63 £>̂om 1215 to 543 pages, by effecting extensive changes in the form

.IHs.waS;'done Wth the atopioval of^^e PnbHc‘Accounts.CommitteiB. Seepara 

. ^  of.tbe dith: B^ort oftn^ PuMic 'Atxaranfss'Gommittee ( EN>0'f»l).



of the Fstimates on the suggestions of the Plowden Committee which had 

been gone into in  detail by the Government and thereafter examined by the 

Select-Committee on Estimates (1960*61) who had presented a Report on 

the subject to the House of Commons^’<‘

The Memoranda of.the Ministry of Finance do not indicate the num­

ber of pages to which the existing'4000 pages of budget papers would be 

reducediin case their proposals are kccepted but an illustration is given to­

wards the end of para 7 of the memorandum dated 26th October, 1962 
(Appendix^I) .which .indicates.that'83 printed pages would be replaced by 5 

cyclos^led pages. !

71. TTie'Committee.note .that the Ministry of Finance are prepeu’ed to 

place the'copies of Parts >111 andlV» which; are to be printed for depart­

mental use, jUi^th«.<Pafliam«ntLilvary.for reference and use o f theMembers. 

'Considering:Jlhe paramount,need.ior economy in these times of emergency 

and'the fact.that there:is hardly any: time left for going in detail into the 

larger question o f the form and.'contents of. the Demands for'Giants t^the 

'iConuniitee:agree'.to'the proposals of the'Ministry of Finance as a measure 

of economy .for:the period of emergency. : They would like the Ministry of 

Finance .to ensure diat adequate number of copies-containing Parts <H1 and 

IV (say 30) are placed in.the Parliament Lilwary.for the use of Members 

well before the dates for discussion of. the Demands for'Grants of the Minis- 

triesrin the House.

NEW DELHI; R.C. DASAPPA,

t 9 Ĉ  Chairman, .Hovemher, Estimates Committee.

• Third Report from the Estimates;Comimtteet. House of j Common^ U*Ka ;(1SMS0*61)«
t See forexnaple.SwNoa. n* 12 and 2»  o f .Q itoterrv  o f  the goth Report o f  the Esti­

mates CommiUee; (Secon^L w  Sabha) on-Budgetary, Refonn.



mUBDIATE

-APPENDIX I

No. F. 3(48) B/ 62 
Government of India 

Ministry of Finance

(Department of Economic Affairs)

Netv Delhi, the 26th October, 1962-

NOTE FOR ESTIMATES COMMITTEE

S u b ject>  P roposed  revision o f  the farm and content a f the Demands for  
Grants.

The present fonn and content of the Demands for Grants of the 

Central Government fallow the recommendations made by a Sub Commit­

tee, appointed in pursuance of a recommendation of the Estimates Com­

mittee contained:in their First Report (1950), under the Chairmanship of 

Shri Mahavir Tyagi with two official representatives. With.the enormous 

growth'in Governmental expenditure, as a result of the impact of success- 

sive development plans, the^size of the Budget documents, particulaiiy 

the Demands for Grants, has-increased greatly. The decfaion to indi-- 

cate from 1960-61 on wards; separate details of both Plan and non-Plan 

expenditure has also led to a good deal of duplication. * The-total num~ 

ber of pages of the Demands for Grants, which were a little over 300 in' 

1950-51 and which.increased to 1600 in 1951^52 as a result of the recom­

mendation made by the Tyagi Committee, are now well over 4000* The 

large in crease'in the size and content o f the Demands for Grants has 

had the effect of makingithem unwieldy« and:somewhat difficult:to follow. 

More often than not important items of Government expenditares get lost 

;in a mass of details. The Government of India and the Comptroller: and 

Auditor General of India have; accordingly, been reviewing fior sometime 

the question of revising the Demands &»r Grants with a view to render



them more intelligible without taking away any part of the important infor­

mation given therein which mc^ be of interest to Parliament.

2* At present, each Demand for Grant consists of four parts* Part I 

gives the name of the Service and the amount, in words, of the provision in* 

eluded in the Demand for voted and charged items of expenditure separately. 

Part gives the distribution by sub heads under which the total amount in­

cluded in the Demand will be accounted for. These P^.ts by themselves 

8ire not capable of any appreciable reduction but a possit^le rationalisation 

of the number and nature of sub>heads can be considered as a s^arate 

measure of future reform. 'Part 111 repeats the distribution of the provision 

included in Part,11 by indicating^>’

(i) The arc le  of account in which the expenditure is adjustable;

(ii) Further break-up of the provision under each ;sub head into pri­

mary units and other details; and

(iii) Disti'lbution of the provision by Plan and Non Plan items.

Part IV (pves the circle'wise distribution of the recoveries ad 

justed, in the accounts, in reduction of expenditure which, under the gross 

system of voting introduced with effect from 1952“53» do not form part of 

the Parts la n d l lo f th e  Demands. T îe total amount of such recove rie s 

however, is given as a footnote under Part II.

3. It is only in respect of Parts III and JV tiiat some reduction is 

possible. Prior to 1951--52, Part III of the Demands for Grants was print­

ed separately for departmental use only. Following the recommendations 

made by the Tyagi Committee, it was decided to include it as part of the 

Demands for Grants^ ' The Circle-wise distribution indicates, however, the 

circles of account in which the expenditure is adjust€J>le<« This informa­

tion by itself is, not of any interest except for accounting purposes; nor 

does it represent, in a number of cases, the area in which the expenditure 

is incurred. ' For instence, expenditure on Survey of Indift, Geological 

Survey, Supply, Rehabilitation, Food, Stationery and Printing etc., is cen^ 

tralised in the books of sep îjrate Accounts Offices for administrative con^ 

venience, regardless of the area to which the expenditure relates. Besides,



a substantial portion of the prcivi^ion, almost in every Demand, is  included 

in the India Circle, represoiting the Accountant General, Ceaferal Revmues, 

not because it relates to the expenditure coming within the audit of the 

A.G.C;.R..but because at the time of the presentation of the Budget it is  not 

possible to distribute the provision according to the circles. 'It is  according­

ly proposed thca, following the pre- 1951*52 practice, circle wise distribu­

tion given in Part III, may be eliminated. This will result in a considerable 

reduction in the size of the.Demands fo*r Grants without in anyway affecting 

their usefulness.

4* Except in respect of the total provision included in the Demand, 

Part II does not in di cate sep arate details of Plan and non-PI an provisEclns 

under each sub-head« By far the major portion of the estimates, parti­

cularly those relating to new schemes, are in respect of schemes in dud-- 

ed in the Plan. ' In order therefore to enable the Pariiament to have a 

clear idea of the Plan provisions, it would be necessary to exhibit their 

details in the Budget documents* It rs accordingly proposed that details 

of Plan provisions may be shown in a separate schedule appended to the 

Demands with figures relating to individual scheme s or their goieral 

break-^up, wherever available, but without distributing them circle wise.

This will highlight the provi^ons included in' each Demand for the imple> 

mentation of the Plan giving also the total expenditure under each 

scheme Wiich is not available at present in Part III of ^ e  Demands*

5. Part III of the Demands also gives, for each circle of account, 

the number of posts in different categories but the total number of'staff 

for each Demand is not available. As Peuiiament would be interested to 

know the total number of staff employed under different categories from 

ye ar to year and the provision included therefor, it is  proposed to add 

another schedule giving this information both for the current as well as 

for !the budget year.

6. As mentioned in para 2 above, tiie footnote in Part II gives 

the total amount of recoveries adjusted in accounts in reduction of ex*' 

penditure. Part IV of the Demands for Grants merely exhibits these re° 

coveries according to different circles of account. ‘ Following the suggestion



to eliminate circle-wise distribution of expenditure estimates given inP a rtlll, 

it is suggested that similar distribution of recoveries given in Part IV may 

also be omitted.

7« Summarising, the proposals are';'

(i) Parts I and II of the Demands may continue without any 

change;

(ii) Parts III and IV of the Demands for Grants may be elimi­

nated;

(iii) A new schedule of the provision included for the Plan dis> 

triButed by sub-heads of account and, -wherever available, 

by other details may be added to each Demand;

(iv) A second supporting schedule giving the total number of 

staff and the provision included therefor, both for the cur­

rent and the Budget y e ar, may edso be added;

(v) The details of major works in support of the provision in­

cluded for works expoiditure may continue to be given as 

at present; and

(vi) Importcmt variations in the estimates me^ continue to be 

explained in the Notes on the Demands for Grants as 

well as in the Explanatoiy Memorandum, as at present.

In addition these would also give broad details of impor­

tant items of non~Pl an expenditure included in each 

Demand.

To give an idea of the changes proposed above, a copy of the cur-:l 

rent year’ s Grant No. 40-Agriculture as recast is enclosed. ; It will be notic­

ed that 83 printed pages comprising Parts III./and IV o f this Grant will be 

replaced by 5 tyj^ed pages.

8. The proposals embodied in this Note, which has been seen and 

concurred in by the Comptroller and Auditor General, are for the approval of 

the Estimates Committee. An^immediate dectoioniis re<(uested so that

8



necessacy action could be taken to present the Demanda for Grants £or the 

year 1963^4 in the revised form.

SdA (Shiv Naubh Singh) 

Joint Secretary to the Govt, of India.

To

The Chaiiman and Members of the Estimates Committee.
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SCHEDULE II 

DEMAND NO. 40 -  ACRIGUtTUHE 

o f  provision^ under Pay o f  Officers and Pay o f  Establishments,

'Nambers

\9Gl-fy2 .1962-<,3

: Budget 
Bstiniate
1961-62

Rs.

Bodgttt 
: E«tini«te
l9<»2-^3

n*.

1
1
2

1
2
3
i
2
7

tt9
3

20

1
1
2

1
2
3
\
2
7

99
3

23

PAY OF OFFICERS

Plant Protection Adviser 
Economic and Statistical Adviser 
Dy. Economic and Statistical 

Advisers 
Deputy Director 
Assistant Directors 
Assistant Fconomic md Static*^cal 
Tcx:hnJcal0fCiC^ Advisor
Documentation. Entomologist 

• Administrative Officers 
. Research Officer 
Additional O fficers 
Section Officers
Ajmculuiral Marketing Advisers, 

'Deputy.‘Advisers «nd Marketing

21/iOO
19.000
35.000 
1R.600 
16;400

21,600 
2D ,000
35>(K)0
19,000
17,200
33,(JOl

17,200
4̂1*400

23*26,100
16»700

Officers. 
Leave Salaiy 1*91.000

2,700

17*100
4«;500

24*79.000
21.300

2.17,600
2,600

133 1^; .Total 27.47.200 29.4SiS00

PAY OF ESTABLISHMENTS

206 192 Research Investigators, 
Technical A ssistw ts, A ssis­
tants, Co m pu to rs,T Clerks, 
Steno^aphers etc. 6»49.200 5.33,300

121 159 Additional. Eai^aUi shmeot •>59.69* 400 6l.9fJ.700

25 26 ; Class IV. EstaUishmeot 11,000 24*600
Leave Salary 600 400
Probable Savings 3,000 3,fU)0

352 377 , Total 66,27,200. 67.53.200

16



Appendix II 

GOVERNMEISrT OF IMDIA

PyIINIst ry  o f  f in a n c e

(DEPARTMENT OF ECONOMIC AFFAIRS)

New Delhi,.the 14th November, 1962.

SUPPLEMENTARY NOTE FOR ESTIMATES COMMITTEE

Sqbjeqt: Revision of the form and content of the Demands for Grants.

•In para 3 of.this’Ministry*.s Note, on the above subject, .bearing 

even No. jdatedthe 26th October, 1962» *ttbmitted.t<!> the Estimates^Com­

mittee it was indicated that, prior.to 1951°52» the details.contained in 

.the.existing Part III of.the Demands for Grants used.toibe printed sepa* 

<ratel)r for departmental use onl)i. Even after.the proposed elimination of 

PcvtillLfrom.the Demands for Grants,.this practice w ill<continue.to .be 

followed, since these details would be required, by the authorities'Con>

• trolling.the Grants as well as by Audit. ‘If.the Estimates Committee so 

.desires,'sufficient.number of copies of these separate volumes will:be 

supplied to the Parliament Library for the use of Members of Parliament. 

-:This will,.however, be possible only.in die month of'March, when the 

volumes would be printed for.distribution amongst:the various Mints- 

.tries. Departments, etc.

Sd/- Shiv Naubh Singh 
Joint Secretary to the 'Government 

of India, i

To

The ChairmanMembers of.the 
Estimates ̂ Coramittee.
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Report of the Sub-committee appointed hy the- EotiiBateo Cow-
jmLHFe to consider certain changes in the form o f  the B u d ^ t
Estimates. ;

1, (a) It is not desirable in the interests of Parliamentary control

over expenditure to lump the existing Demands and bring them under two or 

three grants for each Ministry;.

(b) 111e grants should, however, be rearranged in suitable sections 

one for each Ministry^ and a coverinj; statement should be ^^ven in eacli 

section showing the total expenditure coming under its control. rTlie de­

tails now given in a separate publication should be included as a separate 

section of the relevant demand as was die practice before 1939“40.

(c) The possibility^ of distributing^ the provision now included in 

the composite demands like vliscellaneous Departments, Miscellaneous, 

Resettlement and Development which concern more than one \ înistry in 

one or other of the «rants relating to the Ministry concerned should be 

explored, ;

(d) In .view of the special position of the Part C States the Area 

grants for tliese States should not be broken up. ; But die expenditure in­

cluded in each Area demand which may fall under the administrative'con> 

trol of the Ministries'concerned should be includedin the summary of the 

^?inistry mentioned in para (b).

(e) The provision under Civil Works and Stationery and Printing 

need not be distributed among the Ministries as this will involve decen* 

tralisation and inevitable increase in expenditure. vBut Shri Mahavir'Tyagi 

suggested that the possibility of.fixing monetary limits to the amount of 

printing work that each Ministry and offices subordinate to it would do:in 

tiie same way as monetary allotfzients for stationery.

(f) As the bulk of the spending departments are not revenue earn­

ing departments and tlie expenditure is not related to tlieir revenue it is 

not necessary to show alon;̂ r side the prrants of a Ministry .tlie. re venue ex­

pected from it and the organisations under that Ministry. Dut detailed

Appendix III
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explanations for variations in .die estimates of revenue should' continue to 

be given in the Explanatory Memorandum.

(g) 'A separate "Memorandum.explaining,theveiriationsbetween the 

budget and revised estimates and next )rear*s budj^et is not necessary^ but
«

the explanations nowgiven in the Explanatory Memorandum should where- 

everpossible.be amplified so as to make this more infonmative. The ex* 

planation;in regard to each grant should be prefaced by a summary show- 

in g. total estimatois under: the folio win g headin gs: _

Budget Estimate (Current)
Revised Estimate 

' Budget Estimate (next year)
Ordin ary • expendi ture 
New items.

If in respect of any provision.included as new items the proposal had 

been submitted to the Standing Finance Committee and approved by it this 

should be mentioned in.ttie explanation with a reference to the date of the 

meeting in which it was approved.

(h) All new items of expenditure are now shown in.thick type in 

the details of the demands. For this purpose continuing items of tempo­

rary expenditure are also treated as new items. This procedure should

^continue but.in addition a statement of new items (exclusive of-continu- 

.ing items of expenditure) and subject to a monetary limit as to provision 

(say Rs. i^'lt^khs) should be added as a new section of the Explanatory 

Memorandum. ■

2. ' (a) In support of the provision in the budget for c£^ital outlay on

major.industrial or other projects (including projects like the'Damodar 

Valley project under an autonomous corporation) a self contained memo­

randum giving.the latest available,information^in.regard.to.the progress 

of.the project, its scope and.the results expected.from it should be given 

so as to furnish back ground, in formation. Similarly, .in :regard to loans to 

or investments in - commercial undertakin gs and firms full information:re- 

gardingfthe purpose of.the loan or>investment. Government?commitments.



etc. should: be given. rThe question whether the memoranda re comm ended, in 

th is s a b ^ a ra  should appear in the Explanatory Memorandum on the Bud?ret 

o^ the report on the workin.e of .A e  M in istries should^be for the 'F in ance  

^lin istry .to  decide.

•(b) ’ As re appropriations are sanctioned by a number of authorities 

under powers dele gated; to them and a very lar^e number of such reappro­

pria tions are.made.towards the c lpse of tlie year a ften the  presentation of 

the budget it  was not practicab le  to supply a statement o f • reappropriations, 

even with a monetary lim it , a long witli tlie. budget. ;i$Dch.a statement w ill 

have no meaning un lrss it  is  complete and the reasons :fo rtlie  reappropria- 

jtions: are given. 'A  statement of. re appropriations covering a ll the grants 

:and'-containing!explanations w ill.form  avery biy; com pilation .for which there 

w ill: be.no time to prepare, in the rush of the budget work. There is  a lso  

noth ing inherently wrong.in reappropriations. ; Reappropriations .do not 

necessarily  Ind icate  any defect i n .budgetting as .the 'c iianges necess ita ting  

ithem-maybe (and very often areji.due.to developm entsitiiatitake p lace  after 

;the.budget ha&been framed. ; E u t where reapprdpriations:ind icate  defective 

: Hud getting] the'Appropriation - Accounts (which are* compiled: by ̂ the Accoun­

tants era! after obta ia inf^.tlie .explanations o f;the>spending au thorities  

. for: thevaria tions iand  I the. reappropriations) w ilLdraw  atten tion^to .th is  and 

■ another;committee of P a r l i a m e n t . . t h e  P u b lic  Accounts:Com m ittee w ill 

ideal w ith .it. So.far as T^arliament.is concerned,-thejrevised estim ates which 

are shown along,side,w itlt<d ie . budget.estim ate under:the subrheads of each 

. grant w ill, give a. broad .ind ication  of.the changes.in .the  estim ated expendi- 

. ture- compared w ith .the o r ig in a l. budget.

(c) 'For a ll.in d iv id u a l pro jects costing :R s. I  crore and over a short 

descriptive account " iv in g  particu lars of the project should: be .in  eluded in

.the budget papers. I f  m  a la ter starre the pro ject e s tim ate 'is  reyised, the
f

.revision should  s im ilarly .be  expla ined.

•(d) 'The Committee was unab le .to  make any recommendation regard- 

.in g .th e la s t suggestion of tlie. main Committee. .Under present arrangements 

ind iv idua l schem es.costing  Rs. 5 lakhs and over are p laced .before .the  Stand­

ing  F inance Committee for approval and revised estim ates of such schemes 

w ill s im ilarly  go before them. Ft w ill merely dup lica te .the  work o f the Stand- 

i ing F inance .Com m ittee .if. tJie F>stimates Committee, a gain scrutinise.pro-^%'' 

posais which. «o.before that Committee.
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Statem m t show ing the summaiy o f  concluaion/recommenda- 

tion  o f  the  E stim dtes Comm ittee con ta ined  in  the  Report.

APPENDIX IV

• R e t to para
No. in the Conclusion

Report

The Comniittee agree to the proposals of the Ministry o f 

Finance as a measure o f economy for the period of emer­

gency. ■ They would like  the Ministry of Finance to en­

sure that adequate number o f copies containing Part III 

and IV (say 30) are placed in  the Parliament Library for 

the use of Members well before the dates for discussion 

o f the Demands for Grants of the M inistries in the House.

B42^LSR'^ 2111-fi2/500.
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